
 

MESSAGES FROM THE LOK SABHA 

(I) The Union Duties of Excise 
(Distribution) Amendment Bill, 

1990 

(II) The Additional Duties of Excise 
(Goods of Special Importance) 

Amendment Bill, 1990 

(III) The Gold (Control) Repeal Bill, 1990 

SECRETARY-GENERAL : 
Sir, I have to report to the House the 
following messages recai ved from the Lok 
Sabha, signed by the Secretary-General of 
the Lok Sabha :— 

(I) 

"In accordance with the provisions of 
rule 96 of the Rules of procedure and 
Conduct of Business in Lok Sabha, I am 
directed to enclose the Union Duties of 
Excise (Distribution) Amendment Bill, 
1990, as passed by Lok Sabha at its sitting 
held on the 24th May, 1990. 

The Speaker has ~ certified that this 
Bill is a Money Bill within the meaning of 
article 110 of the Constitution of I ndia." 

(ID 

"In accordance with the provisions of 
rule 96 of the Rules of procedure and 
Conduct of Business in Lok Sabha, I am 
directed to enclose the Additional Duties 
of Exercise (Goods of Special Importance) 
Amendment Bill, 1990 as passed by the 
Lok Sabha at its sitting held on the 24th 
May, 1990. 

The Speaker has certified that this Bill 
is a Money Bill within the meaning of 
article 110 of the Constitution of India." 

(Ill) | 

"In accordance with tb> provisions of 
rule 96 of the RJules of procedure and 
Conduct of business in Lok Sabha, I am 
directed to enclose the Gold (Control) 
Repeal Bill, 1990, as passed by [the Lok 
Sabha at its sitting held ion the 24th May, 
1990." 

Sir, I lay a copy of each of the Bills on 
the Table. 

RESOLUTION RE. SITUATION 
CREATED IN ASSAM Bf BODO 

MOVEMENT AND U.L.F.A.-contd. 

THE VICE-CHAIRMAN 
(SHRI M. A. BABY) : Now, we 
take up Private Members' Business- 
further discussion on the Resolution 
moved by Shri Viren J. Shah on the 
11th May, 1990 regarding situation 
created in Assam by the Bodo 
Movement for establishing a separate 
State of Bodoland.  

On 11th May, 1990 Shri G. G. 
Swell still had not concluded his 
speech, therefore, I request Shri G. G. 
Swell to continue.  

SHRIG. G. SWELL ; (Meghalaya) : In 
my inconclusive speech on the last occasion, 
I had tried to present before the House the 
importance of Assam and the North-East in 
terms of size and in terms of resources to 
this country. I ;also tried to focus attention 
in the Tact that at one time we were about to 
loss the entire North-East during the 
Chinese aggression. And even today should 
we not be careful enough to see that no 
serious trouble comes up again in that area, 
where ethnic conflicts are part of it,; where 
insurgencies have been a feature long before 
we had troubles in Punjab or in Kashmir. 
Well, the danger to the country is far 
greater. Today we are   focussing     
attention: on   the 
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situation created by an organisation called 
ULFA. What I would like to say is that we 
should not commit the same mistake again 
to create another Kashmir in that part of our 
country. In order to find a cure to a disease 
we should have a correct diagnosis and we 
must have to provide the right medicine. 
Fortunately the situation in the North-East 
still lends itself to control and to a remedy. I 
would like to submit that the growth of 
ULFA is not a growth of yesterday. It is not 
a sudden outburst on account of certain 
things that happened. ULFA has been there 
long before the AGP came into the scene. 
The ULFA is an outgrowth of the psyche of 
the people of Assam which has been 
building up in the course of the last one 
hundred years. ULFA was formed before the 
AGP came into existence. In that sense I 
would say that the AGP is a political 
extension of the psyche of ULFA. When the 
people of Assam perceived that they have 
lost economically, that they are being 
exploited economically and then they are 
gimg to lose their political identitty also by 
being swamped by people from outside 
especially from outside the country, the 
foreigners. That they rose up. That was the 
genesis of the AGP agitation and all the 
tragedies that happened. Fortunately there 
was a settlement and that brouhgt the AGP 
today into power in Assam. Now, you have 
to think of the economic scene. There are 
about 700 tea gardens in Assam. Am I 
correct about the figure ? 

AN HON.   MEMBER :   More than 
that. 

SHRI G. G. SWELL : Yes, about 
700 to 800 tea garderns. Assam produces 
about 80 per cent of India's tea. It earns 
foreign exchange for the country. But all 
these tea companies are in the hands of 
mercantile houses outside Assam, not only 
that, Assam is rich in oil. Most of the oosts  
and 

everything else are being controlled by the 
people fron outside the State. Even 
lumbering, logging today which is a big 
business is in the hands of the big mercantile 
houses. Big contracts in Assam and in the 
North-East are in the hands of the big 
mercantile houses from Bengal and other 
places because they know how to pull the 
strings and the people of Assam who have 
really inherited all the natural wealth of the 
State have to live from hand to mouth. That 
is the kind of existence which they have 
been living for the last many decades. I 
would like the Government, I would like iny 
honourable comrades in this House to put 
themselves in that position and see how they 
feel about it. This is why you have ULFA 
today. ULFA is not some kind of an isolated 
terrorist organiation. Let us not commit this 
mistake that ULFA s sDrnething divorced 
from the people of Assam. It is very much a 
part, vjry much a growth of the psychology 
of the people of Assam and they have grass-
roots, they have ground popularity. They are 
dioing certain things on the ground. You 
may call that propagandist. You may call 
that gimmicks but it is something which has 
a meaning to the common people in Assam. 
Where you don't have a road because the 
Government has not been able to build a 
road for any reasons, corruption or 
indifference or whatever here ULFA boys 
are there to build the roads for the villagers. 
They get the people to work. They go 
themselves to work to build a road. Where 
the people cannot do the sowing in time, the 
ULFA boys are there with the people to go 
and help them in the sowing and the 
ploughing. Where they cannot do them in 
the sowing and the ploughing. Where they 
cannot do the harvesting and where 
everything has to be done in time, the ULFA 
boys are there along. with the people—may 
be, they dragooned people—you may say, it 
is forced labour but many people 
WOuld Join. PCI and    help the villageres 



 

[Shri G. G. Swell] where the people are 
sick and there is no medicine, the ULFA boys 
run a dispensary. Where the boys   are too   
poor   the   ULFA     boys   are there to give 
them the books.   This kind of thing is there 
and they say, We  don't   have this money to 
do it for you. The Government has not done 
anything.   The Government in Delhi has not 
done anything for you. The merchantile 
houses in Calcutta and other places just 
exploit you. This is our right,    something is 
to be done for you.   Where do we get the 
money ?   We have got to take the money 
from the rich people in order to serve the poor 
people. That sounds quite a logical  thing.   
This is waht has   happened.   Now, what are 
you going to do in that situation ? You talk in 
terms of not talking to the people at the point 
of  bullet. I don't understand that kind    of 
psychology, that kind of language. You talk 
in terms that you are playing in the hands of 
ULFA boys.   This is a testimony which they 
would put before the people of Assam and 
say, "Here it is.   We have always been saying 
all the time that Assam   has been created as   
a  colony iand  the rulers in Delhi, the 
industrialists in India are treating Assam as a 
colony, here it is. They do not want to  talk to  
you at the point of a a bullet". It is all against 
the reality of the situation.   How did you 
bring about the solution—I don't say a full 
solution— but to a great extent the sotuilon of 
the    Naga insurgency ?  The other day the 
body of the Naga insurgent leader,  Phizo, 
was brought to India with great honour and 
the Government of India did its part.  It was a 
good thing.   It was a good gesture to the 
people of Nagaland but there was a Naga 
insurgency over many decades. How did you 
come to terms with it ?   You came to terms   
with it because you talked to the insurgent 
leaders. Even while you were fighting, you 
talked to them and I know of many Naga 
insurgent leaders who were underground, 
who today are the best  friends  of this  
Government. Well, how were you able to 
convert 

insurgency because even when it was a deep 
insurgency—the killing, the fighting ? The 
Government had another channel of talking 
to these people ? That was how you, brought 
them inot the mainstream again. What about 
Kashmir ? Why are we having this kind of 
trouble in Kashmir today ? It is because of 
the irresponsible talk of some of our 
officials to say that bullet is,the only 
solution for Kashmir. This is not said by 
anybody else but by the Governor of* 
Kashmir. (Interruptions) I do not know 
whether he is still there or not. But he says 
bullet is the only solution for Kashmir. Is it 
the way to talk and are you going to solve 
the problem that way ? Are you going to 
solve the problem by alienating the people 
in that way ? I would urge upon the 
Government, I would urge upon the Home 
Minister, who is my friend, I would urge 
particularly the Minister of State for Home 
Affairs, Mr. Subodh Kant Sahay, who is my 
friend, who is very sensible and who 
understands these things, do have a political 
dialogue. If you can have a political 
dialogue, over the Bodo question. You have 
a tripartite conference, you have 
representatives of the Central Government to 
hold talks with the Bodo leaders also 
together with the State Government of 
Assam under the auspices of the 
Government of India. Why can't you open a 
dialogue like that with the ULFA leaders ? 
Why can't you do that ? I do not understand. 

Mr. Vice-Chairman, I have to draw 
your attention to another thing that if we 
are not careful, the whole of the North East 
is insurgency-prone. The influence of 
ULFA is getting stronger day by day, 
getting wider day by day. You just take 
strong action. Bullet is the solution. How 
will it be looked at ? You do this because 
today a few businessmen have been killed ? 
It is unfortunate. Because some business 
houses are in danger and trying to flqe 
Assam, you want to take a strong hand and 
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do that. You put yourselves in the position 
of the British colonialists. We know of such 
economy as comprador economy. The 
British army was out there for the British 
market, for the British profit. They came to 
India as merchants and ths British army 
came here and recruited our people in order 
to protect the British mark in India. Now the 
whole economy of Assam is controlled by a 
few, a handful of mercantile houses. The 
other day, I heard Mr. Bagrodia speaking. It 
is the ugly, obnoxious face of mercantalism. 
You do that. You will be painted and 
pictured to all the people of Assam and the 
North-East as the psople who are the 
protectors of a handful of exploiters, 
economic exploiters, of that area. Would 
you like to put yourselves in that position? 
Therefore I urge upon the Government, and 
I urge very strongly that you do not lose any 
more time to talk. If the State Government 
of Assam has some problems about it, you 
take the initiative. You talk to these boys of 
ULFA. Call them, have a conference. Go to 
the villages, go to the districts, and talk to 
the people and talk to these boys and ask 
them what their problem is and do 
something about that. 

Before I sit, I would like to sound a note 
of caution. If you have a problem, try to 
contain it, even when you are not able to 
find a solution. But see to it that the 
problem does not extend. Today, in Assam, 
we have another problem which is brewing 
up, which has been there for a number of 
years. We We have had the Bodo question. 
There is another area, a part of Assam, a 
district of Assam, known as Karbi Anglong. 
The people here are a well-defined ethnic 
group. They have been given a special 
position within the Constitution. They have 
a District Council under the Sixth Schedule 
of the Constitution. But there are many 
things there with which they are not happy. 
There are a lot  of administrative 

tive high-handedness over them. and 
therefore, they want more autonomy within 
Assam. They are/not asking like Bodos, that 
they should be out of Assam. They want just 
a litle more autonomy within Assam. The 
Constitution permits that. Why don't you talk 
to them? They have . expressed themselves 
democratically through elections. In the 
elections two years ago, out of 26 elective 
seats to the District Council, they won 22 
outright, one going to the AGP, one to the 
Congress and two to independents. They 
have done that. And the people have come 
out in thousands, in hundreds and thousands, 
to express themselves democratically. They 
want you to talk to them, to listen to their 
problems and to attend to their problems. But 
nothing has been done till today for one 
reason or another. And therefore, these 
people there also have started thinking that 
the best way, in order to draw the attention of 
the Central Government, of the authorities , 
is to speak the language of violence. They 
have started bandhs; they have started 
stopping trains; they have started blockading 
roads; they have started exploding bombs. 
These sorts of things happen and the leaders 
of this Karbi Anglong call it the Movement 
for an Autonomous State. They have a 
committee to demand an autonomous State, a 
well-defined committee and well-defined 
leaders. You know to whom to talk. About 
ULFA leaders, I do not know. You have to 
find out to whom to talk because many of 
them go by pseudonyms. They do not have 
an organisation of that nature. But with 
regard to the leaders of Karbi Anglong, they 
have a well-defined organisation; they have a 
disciplined organisation; they have leaders to 
whom you can talk. Why don't you talk to 
them ? I have been told by these leaders that 
they have been told by ULFA, "if the 
Government of India does not listen to you, 
we shall take up your cause. You join us. We 
will give you arms." You start the talks.  If 
you don't do that 
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[Shri G. G. Swell] you, you will have 
an extension of the troubles to this part of 
Assam also. Don't forget that there are 
certain insurgent organisations in the North-
East. The National Socialist Council of 
Nagaland is still very much there. 

ULFA derives its strength from the 
National Socialist Council of Nagaland. It 
derives its military training, it gets its arms 
from them. Insurgency is still there under the 
surface in Mizoram. You have the People's 
Liberation Army in Manipur. AH these 
different insurgent groups will be joining 
together unless something is done to reverse 
the trend. There is still time for us to talk and 
I urge upon the Government, I urge upon the 
Home Ministry and I urge, in particular, on 
my friend, Mr. Subodh Kant in whom I have 
personal faith not to lose any time but do 
something positively to open up a discussion 
and hold these meetings and see if you can 
reach a solution. Thank you very much, Sir. 

SHRI RAJ MOHAN GANDHI 
(Uttar       Pradesh)   :      Mr.   Vice-
Chairman, Sir, I would like to support Prof.       
Swell's      remarks     about Karbi Anglong.    
This is a   district where the tribal population   
wants more autonomous powers and   this is 
a district where a solution is  not very far. If 
an initiative is taken soon, there is a 
reasonable chance   of a settlement, and   
once this settlement takes place, there will be 
a new kind of breeze blowing in Assam.   
There is every reason to  believe that    a 
settlement   of the   Karbi  Anglong question 
may assist a settlement also of the Bodo 
question.    Yesterday, we were talking, in 
this House, about Fiji and the battle of many 
Fijian Indians and Fijians of   indigenous 
origin to build a multi-ethnic society, but 
today we have to build a   satisfactory  multi-
ethnic  society  in the 

Mr. Vice-Chairman, Sir, the neglect of 
the North-East and the neglect of Assam is 
not just a i matter of the Government, but it 
is a national matter. It is a fact that we, in 
the rest of India, have not thought 
sufficiently about the North-East. The other 
day, a very important political leader from 
the North-East was in New Delhi. I 
happened to meet him. He had just come 
back after a meeting with a very leading 
civil servant. This leading civil servant said 
to this popular leader of one part of the 
North-East : "Please finish your statement in 
one minute." He was talking somewhat like 
our Vice-Chairman here. This man wanted 
this elected leader of this particular part of 
the North-East to finish all he had to say in 
one minute—"I am so busy, please finish 
it." If I may say so, Mr. Vice-Chairman, Sir, 
and through you, to the House, in the 
Government, in the various political parties 
and in our Parliament, we need to increase 
the number of those who are prepared to 
listen to the people of the North-East. That 
is one way to begin. And through you, I 
would like to suggest to the Government 
that this Home Ministry cell for the North-
East needs to be'|expanded. Many more 
people need to stay there in the Home 
Ministry who have a detailed grasp of the 
North-East. Today, very few have  a 
detailed grasp. There has to be an expansion 
of those who think for the North-East, in the 
Home Ministry. There has to be an increase 
in the attention that the political parties give 
to the North-East & and I hope, Members of 
Parliament will also give more time to listen 
to the people from the North-East. 

Mr. Vice-Chairman, Sir, one 
psychological factor behind the growth of 
ULFA is the feeling of many in Assam that 
#over the last 20 years they have been 
seeing the shrinking of Assam. Nagaland     
left; Mizoram     left ; 
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Assam becoming smaller and smaller and 
this does create a very deep feeling of 
unhappiness among the people there and this 
is something which we have to recognise. It 
is a reality in the situation there. 

The seriousness of the situation there is 
to be seen to be believed and, while because 
of their nearness, Kashmir and Punjab very 
rightly get our attention, the North-East, 
because of its distance from New Delhi, does 
not get the attention it needs. I would also 
like to bring one more fact to the attention of 
the House through you, Mr. Vice-Chairman, 
that while it is very necessary to see what the 
Government and what all of us need to do to 
meet this very great feeling of neglect, we 
also need to do much more thinking about 
what the people of the North-East are meant 
to do with the rest of India and for India as a 
whole. The potential for leadership, the 
potential for constructive thinking, for 
creative thinking, in the people of the North-
East is very great . . . 

SHRI G. G. SWELL : Yes. 

SHRI RAJ MOHAN GANDHI : . . . and 
this has not been tapped, and this is another 
area that we can look at and think about. 

The political machinery of the 
Government of Assam needs definitely to be 
given a lot of attention. The administrative 
machinery of the State of Assam needs a lot 
of attention and I would like to request 
through you, Sir, our Government and the 
Ministry of Home Affairs in particular to 
lose no time in mobilising all the assistance 
it can, the best people it can, to give atten-
tion to the genuine needs of the people of 
Assam and to the problems there. 

SHRI   G.   G.   SWELL:    Why 
Assam alone ? To the entire North-riant 

SHRI RAJ MOHAN GANDHI 
Yes, to the needs and problems of the entire 
North-East, the whole of the North-East. 
Thank you, Pr#f. Swell. 

Although the situation is se serous it is 
something that can be salvaged. The 
possiblity of salvaging the situation 'n 
Assam is very great and it only needs 
enough and sustained attention on the part 
of the Government and on the part of all of 
us. Thank you , Mr. Vice-Chairman. 

THE VICE-CHAIRMAN: (SHRI M. A. 
BABY): Despite what you alhged, you 
concluded before I asked you to stop! All 
r'ght. Now, Mr. Bagrodia. Not here,. Yes, 
Mr. Suko mal Sen. 

SHRI SUKOMAL SEN (West Bengal): 
Mr. Vice-Chairman, Sir, Mr. Viren J. Shah 
has moved a very important Resolution and 
many Members have spoken on it and I 
would also like to express my vkw. Tt is not 
only my view that I will express, but I will 
also express my Party's view. But I am sorry 
to say that my view will be a little different 
from what the c-th-r Members have spoken 
about it because I have a different perception 
and a differeat logic. 

Now, Sir, the Resolution as such is very 
important and I am thankful to Mr. Viren J. 
Shah for t ringing forward this Resolution at 
this moment. Tti2 point is that this trouble 
has, in fact, started in various parts of the 
country and Assam is only one of them. But 
it is not yet out of control, not yet lost. We 
can retrieve the situation and we can salvage 
the situa-tion. That is the point and I fully 
agree with Mr. Swell and Mr. Raj-mohan 
Gandhi that it is not beyond solution and we 
can salvage it. But Punjab and Kashmir are 
in a diffipr^nt 
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would like . tog) in othe origin of this 
movement a ad how thsse things have 
developed. 

It is true that during the last 43 years' rule in this 
country, there has been an uneven development, 
economic and soc! al, in var ous parts of the 
country. It is also true that the North-Eastern 
parts of out country, particularly Assam, have 
been neglected economically and soci'affy. It   
is also true that the Assamese people have 
genuine feelings about their cul-Ciiltural 
identity is being threatened. That is also true. 
But what has happened in Assam in the last few 
years? With regard to the movement  that has 
developed in Assam, by and large, I could not 
fully support it. We sympa thise with the cause 
of the Assamese people and we have sympathy 
for the economic backwardness and their 
neglect, social and economic, and in this, we 
sympathise not only with the people of Assam, 
but also with the people of the entire North-
East. But the manner in which the movement 
developed we had many misgivings particularly 
we opposed the imsurgency in the north-
eastern region. The movement developed in 
Assam was an insurgency. It was a 
movement started for removal of genuine 
grievances but it exceeded its initial ob 
jectives and to a certain extent developed 
into a chauvinistic feelings. That was our 
perception and that is why at that time we 
made our point of view very clear. 
Ultimately the movement to a certain extent 
led to violence, massacre, mayhem. And we 
know what happened in various places in 
Assam. nurine   the    movement thousands 

known facts. But   everything has a logic. It 
has a logical development. 
What happened   in Punjab ? What 
happened  in     Kashmir ?   What is 
the     complaint       of      Khalistani 
protagonists ? What do they say ? I 
want to draw a parallel here. Khalis-tanis say 
that    Sikhs   are      being treated   as   
second   class   citizens in    the    country    
and    so     they want    a    separate    country    
independent   of  India.   That   is   how they   
are   talking.   It   is   a   fact and   I   fully   
agree   that   Assam has    been     neglected    
and    their cultural     indentity       has       
been threatened,     I    fully   agree   with it.   
But   can   we   agree   with the contention    
of    Khalistanis    that" Sikhs  are being 
treated as second class    citizens    ?   Sikhs    
in    our country are preponderantly present in 
the army, in the police.   They are    
adequately      represented    in the   
administration   and   also   in business    and    
industry.   Punjab is   a   flourishing   State.    
Without the planning of the whole country 
Punjab could  not have flourished to   the  
extent  it  has   done   now. Even    then    
they    are      claiming that   Sikhs   are   
being   treated   as Second    class    citizens.   
Khalistan has    reached    the    stage    it    
has because Akali politics   was     based on 
religion-   Akali politics distro-ted the 
concept of autonomy.   The fulcrum of 
autonomy has been tulted to   such   an extent   
that   it     has Created    a    fertile    ground       
for h separatist   movement in Punjab. And  
that   is the  logical   culmination of the 
wrong Akali politics, Khalistani    politics.   
What do we See   now   ?   I   don't    agree   
nor ctoes  my party  agree that Punjab is 
neglected     or  that    Sikhs    are treated as   
second   class     citizens although   they   
have   some    problems    like    Chandigarh,     
river tyater    etc.   We    cannot    support it.   
Likewise, what   is     happening in   Kashmir 
?   True,   Kashmir to 
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neglected or there is less scope 
for employment and other 
opportuiities   there. They   may 
have ge/mine grievances. But 
what is happening in Kashmir is 
a logical culmination of the religion- 
based politic?, of certain political 
forces in Kashmir, and the wrong 
policies of the National Confe 
rence Government, of the Na 
tional Conference-Congress Go 
vernment, and also of the Central 
Government's mishandling of the 
situation. It is that which has cul 
minated in the extremists and the 
killings. That does not mean that 
we should be sympathetic to the 
extremists. Kashmir   was   neg- 
lected. Therefore, you must find out the 
historical reasons. If neglect is a ground for 
secessionist movements, than I feel that 
Bihar should have been broken up by naw 
because 40% of this country's mineral 
wealth is produced in Bihar. But what is 
Bihar's position today? Bihar is the poorest 
State in the whole country. It is the most 
impoverished State in the whole country 
despite the 40% of mineral wealth that it 
produces. The Bihar Government did not 
take up with the Central Government its 
claim for proportionate economic 
development. The issue never came into the 
forefront. There is, however, fortunately no 
insurgency movement in Bihar. Bihar is 
exploited, Bihar's development is neglected. 
Someone said   industry   and   commerce   
in 
Assam is controlled by some other people 
not belonging to Assam. It is an all-India 
phenomenon   in our 

couatry that for historical   reasons three or 
four communities   are' controlling the  entire    
business     and industry of our   country.      
Look at Maharashtra.       It is   the most in-
dustrially    developed   State in the whole 
country.    But who is controlling the industry 
in   Maharashtra? Is it the industrialists   and   
businessmen   of      Maharashtra?     No.   It 
is two or three   other   communities who do 
not belong to   Maharashtra who are 
controlling the   entire industry and business 
of Maharashtra. In fact, I am telling that   the 
economic development of   the country is 
taking place in such a  way that not the local 
people  are   in business   or   industry.   
Assam   is   exploited by other    people—I 
cannot say that,  because  in  that  case  I can   
say that      Maharashtra      is exploited        
by     other       people, because  historically  
three  or  four communities of the whole 
country are   controlling   the   business   and 
industry of the country-   We cannot blame 
them.      Nor can we blame the  others.   So  
in     Maharashtra, in Bombay, the most 
industrialised State in the country the  
business is controlled by people who do not 
actually  belong to     Maharashtra. Now the 
slogan is raised that all those people who 
have come from outside   and   are   having   
business there—turn   them   out.   Can   you 
support it?   The    Maharashtraians have not 
taken to business and industry it is their 
business.   Some people do it. Now,  look  at   
Calcutta to which I belong.   Now, the 
Bengali-speaking      population     is the 
minority population and 90 per cent  of 
business   is  controlled  by people who have 
come from outside.   Now, if they say that 
drive out those people because they have 
come   from   outside,   Gujarat   or 
Rajasthan, and as such these people have no 
olace here, so drive them 
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[Shri Sukomal Sen] out—should we 
support it? We cannot support it. But, Sir, 
we should take India as a whole. Everyone 
has a right to work in a State and to live 
there. This is the development of the whole 
country. 

Now, Sir, this is the point. 
Now, the Assamese people, his- 
tdricaliy, have not taken to busi 
ness. They have taken to other 
professions. Historically,      the 
Bengali people have not taken to business. 
Historically, the Maha-rashtraians have not 
taken to business; they have taken up other 
firofessions. Historically, people rom 
Rajasthan and from Gujarat have taken to 
industry and business. They are there. 
Whether in Maharashtra or in Assam or in 
Bengal or in Tamil Nadu, everywhere they 
are there. It is a historical development. 

Now, Sir, come to the point of Jjonomic 
neglect. It is true that /arious States have 
been neglected, mostly the States in the 
northeastern region. And in the north, the 
poorer States I have mentioned. So the 
Government of India should take a balanced 
policy of economic development. So all 
these States come up, some in business, 
some in industry, some in professions—let 
them all come up and the economic status 
should have equality, should have some 
comparability, otherwise a feeling of being 
cheated will be there. If this is there, this 
will give rise to separatist movements. 

Now, Sir, what I want to say in regard 
to Assam movement that was conducted 
earlier, we agree that there was the problem 
of infiltration, serious problem of in-
filtration in Assam, in Bengal, in Tripura 
and some other States and Government 
have taken serious steps to stop that, 
because infiltration is tilting the balance of 
demographic composition; it is creating 
problems.     About  cultural identity 

it is true. The Government should have paid 
proper attention to it. The manner in which 
the movement was conducted gave rise to 
separatist elements, Bodo movement and so 
on. Now they have come to the 
Government—the people who conducted the 
movement. But what is the result ? They are 
not in a position to control that movement, 
They want an independent State of Assam 
like Khalistan, like the JKLF in Kashmir. 
And they are now killing people. Some say 
that they are taking money from the rich and 
distributing the same amongst the poor. Sir, 
it is no use to praise them like modern 
Robinhoods. Nobody is a Robinhood 
nowadays. If that be the cult then I take 
money from Viren Shah and distribute it 
amongst the poor MPs here, and I am one of 
them.. .(Interruptions) Then I have done a 
good thing! Sir, we cannot praise that cult. If 
you praise that cult then looting of banks, 
looting of big men's houses, killing of rich 
people, killing of businessmen and industrial 
ists will be a phenomenon we will have to 
praise—looting them and giving money to 
beggars. But that is not the solution for the 
country's poverty. But this problem of 
poverty has to be solved. Therefore, proper 
economic planning has to be there. But that 
planning is not there. 

Now I have to conclude. Assam is not 
out of salvation. ULFA can be controlled if 
there is firm will on the part of the Central 
Government as well as on the part of the 
AGP Government in Assam. But there is a 
problem. I have some idea about Assamese 
people. If we go to Kashmir, many people in 
Kashmir still have the guts to speak against 
khalistanis. They will openly say that they 
are killing people. If you go to Assam, in so 
many meetings you will find that the people 
are speaking against the extremists. But they 
don't utter the word 'ULFA'. They are afraid 
that thev will be killed.    If 
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a man~in Assam utters the word 'ULFA, he 
will be under threat of being killed. 

Sir, there are complaints—How far they 
are correct I do not know.— That a part of 
the Police and administration in Assam are 
in collusion with the ULFA people. What 
ULFA is able to do in the upper part of 
Assam is because of the help and assistance 
or the moral and material support that they 
are getting from a part of the administration 
and Police. Some say—I am not sure—that 
even a part of the Government also is 
morally suppottitvg, the ULFA elmrat. If this 
is so, then we cannot control ULFA. We 
cannot control anything. Sir, what do we see 
today? Mr. Tohra was shot at. Attempts were 
made to kill him. Their politics led to 
Khalistani movement. Now it is 
boomeranging on them and Mr. Tohra has 
been shot at. T would like to warn the people 
who want to play dirty politics feeling that it 
will benefit their own State and that it will 
lead to the development of their own State. It 
will ultimately boomerang upon them as the 
Khalistani politics is boomeranging upon the 
moderate Akalis in Punjab. The same thing 
will happen in Assam. So, Sir, there should 
be no collusion with ULFA. I am not against 
tackling ULFA politically. I am not against 
talking to them politically. Yes, we should 
talk to them politically. Political solution is 
necessary. But it does not mean that we 
should give indulgence to them. Take strong 
and stern measures at the level of the Centre 
as well as the State. At the same time, try for 
a political solution. Otherwise, there will be 
no solution. The tea garden magnate, Swaraj 
Pal's brother, was killed in Assam that day. 
His business house is in Calcutta. But he 
does not belong to Bengal. He has come 
from outside. So, by killing a man Pal's 
brother, you cannot solve Assam's problem.   
You have to resort to other 

ways so that real economie development 
takes place in Assam. You do not solve the 
problem by killing people or by scaring 
people. It will ruin the whole economy of 
Assam. Assam tea gardens will be deserted. 
There will be nobody to take them over. 
Assam oil fields will be deserted. There will 
be nobody to conduct any work there. It will 
ruin Assam ultimately if [this   kind   of  
politics   goes on. 

I think the Central Government and the 
Assam Government should take a firm 
stand. Let them talk to them politically. But 
any indulgence to them should be stopped 
Tlvey should cot be made as KM> dern 
Robin Hoods. If we do that, it will be 
suicidal. The entire North-Eastern region 
will suffer from it. This is a very vicious 
germ that has been sown in Assam. Unless it 
is tackled, unless it is taken out and 
destroyed, this germ will destroy the whole 
of the North-Eastern region and other parts 
of the country. It will play havoc. So, I 
forewarn the Government that they should 
take steps. Otherwise, it will not only 
boomerang on the Assam Government also 
other parts of the country. It will first 
boomerang on the AGP Government in 
Assam and then on the other   parts   of the  
country. 

 
THE VICE-CHAIRMAN 

(SHRI M.  A.  BABY): But,   don't claim   
advantage   for   the    maiden 
speech. 

SHRI   V.     NARAYANASAMY 
(Pondicherry): This is   the maiden speech in 
this session. 

SHRI VISHVJIT P. SINGH , 
(Maharasthra): Who is the maiden: Sir? Is it 
him or you,   Sir? 
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PROF. SOURENDRA BHAT-
TACHARJEE (West Bengal): Point of 
order. Dr. Ratnakar Pandey, in his speech, 
has referred to the present Chief Minister of 
Nagaland and, while describing his action 

he said, 
As.his name has been taken and the man 
named is not present in this House, I want to 
know whether such reference is permissible. 
That is my point of order. 
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THE VICE-CHAIRMAN 

(SHRI M. A. BABY): You can say it when 
you speak. 
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THE VICE-CHAIRMAN (SHRI M.A. 

BABY): A few more speakers are there. 
After the intervention of the Minister, briefly 
they will speak. Then there will be reply. 

 
SHRI SANTOSH BAGRODIA 

(Rajasthan):   Is  he   replying? 

THE         VICE-CHAIRMAN (SHRI     
M.A.       BABY):    It      is intervention. 

SHRI KAMAL MORARKA 
(Rajasthan): Are you ignorant of the 
procedure? The reply is to be given by Mr. 
Viren J. Shah. How can the Minister reply? 

SHRI SANTOSH  BAGRODIA: 
All right, we are ignorant.   We want to know 
what is happening. 

THE VICE-CHAIRMAN 
(SHRI M. A. BABY): The Minister is 
intervening. 

SHRI SANTOSH BAGRODIA: I asked 
the Chairman what was happening. Is it too 
bad to ask? Or should I start shouting like 
these people? I just asked you what was 
happening. Is it too bad on our part to ask it? 
I just want to know this. Is it too much? 
(Interruptions) 

SHRI M. M. JACOB (Kerala) S He 
misunderstood it. He said "intervention by 
the Minister," not that you were 
intervening. 
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SHRI M.M. JACOB : The hon. Minister 
has mentioned about the action plan. May I 
know from the Minister whether the AGP 
Government in Assam is united on the action 
plan ? I think they themselves are divided on 
the action plan. 
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"Hereby you are requested to donate an 
amount of Rs. 5 lakhs to the emergency 
fnnd...." 

SHRI  KAMAL MORARKA : Requested. 

 

SHRI   KAMAL   MORARKA: I 
object to this.    Reading of this literature  is 
not called for.  He can make his nnint.   If 
evervbodv starts 
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reading a leaflet in this House, the House 
will become a laughing stock. 

SHRI SANTOSH BAGRODIA: This is a 
proof.  If I am not allowed to give proof, how 
do I justify it ? It is a proof. 

SHRI KAMAL MORARKA: Then lay 
it on the Table of the House. 

SHRI  SANTOSH BAGRODfA: I will 
lay myself on the Table. Why this paper ? 

"Hereby you are requested to donate an 
amount of Rs. 5 lakhs to the emergency 
fund of the central committee of ULFA. A 
refusal of our request may prove 
daagerous." 

 

THE VICE-CHAIRMAN (SHRI M.A. 
BABY) : Please permit your colleague to 
conclude. 

 

 

SHRI   KAMAL    MORARKA: This 
sounds like a Congress-I whip 
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*DR. NARREDDY THULASI REDDY 
(Andhra Pradesh) : Mr. Vice Chairman, Sir, 
the country is sitting on a volcano today. No-
body knows when the volcano erupts and 
what would be the future shape of the 
country.      Secessionists    are 
active      in  Jammu   and    Kashmir. 
On the otherside, the terrorists are ruling the 
roost in Punjab. In Andhra Pradesh and 
certain other states Naxalities are the de facto 
rulers.    Communalism,    of   course, 
is seen every where. Communalism has begun 
to consume humanism. This, in short, is the 
picture of the present day India. In such a 
situation, the law and order situation in the 
North East is deteriorating day by day. The 
situation there, is turning bad to worse. Who 
is responsible for this unhappy situation ? I 
hold the Congress party, which had ruled the 
country ever since independence, barring a 
short three-year Janata Rule responsible. 
Congress party has failed miserably in 
solving the problems of the people.   Sir,  this 
is 

*English translation  of the original 



 

[Dr. Narreddy Thalasi Reddy] the reason 
why, the people have voted them out of 
power in Assam as well as at the Centre. 
Assam Gana Parishad has been voted to 
power in Assam. National Front has 
replaced Congress at the Centre. Hence, 
now, the responsibility of solving the 
problems of the people is very much on the 
shoulders of the National Front Government. 
Similarly AGP Government has the 
responsibility to fulfil the aspirations of the 
people. The AGP Govt, in Assam and 
National Front Government at the Centre 
should not forget this fact. 

Mr.   Vice   Chairman   Sir,    the 
Country has  been     concentrating only  on 
the  problems  of Punjab and  Jammu   and   
Kashmir.      The problems of North East 
have taken a backseat.     For certain reasons, 
the  issues  in  Assam   are escaping the 
attention of the nation.   Assam is now facing 
the twin problems of Bodo agitation   and 
ULFA   movement.     The     activities  of 
ULFA agitators are no less dangerous than 
the activities of Babbar Khalsa in Punjab and 
JKLF activities in Kashmir.   The nation can 
not afford to ignore the secessionist activities 
of ULFA. Sir, 12 years ago, an agitation was 
started on foreigners  issue in Assam.    The 
people in the State began to think that they 
were becoming  a  minority   in  their   own 
State.   The   Students'   Organisation 
A.A.S.U. with the help of Assam Gana 
Parishad started a movement against   
foreigners.      Finally   they managed to 
come to  power there. A  section  of these     
agitators fell apart from the rest and   
continued the agitation.   They are none   
other the present   ULFA agitators.     Sir, 
bad this agitation been nipped   in the bud, 
the situation would not have 

various reasons, every one has  neglected the 
problem.    Now,   an emboldened ULFA is 
dictating terms to the people there. Their 
dictat should be obeyed, whatever    be the   
cast. They are extracting money from the 
people by terrorising them.     They are 
looting the banks.    With that money they are 
acquiring lethal weapons.   With the help of 
those very weapons they are terrorising    the 
people and eliminating their adver-sersies.   
These   agitators have killed 150 people 
already.   The    murder of noted industrialist, 
Shri Surendra Pal has attracted the attention    
of the entire country.  Sir, tea has been our 
main foreign   exchange earner. Everyone 
knows   that Assam is the only  State in    the 
country which produces Tea in large    
quantities. The production    of tea   dwindled 
in Assam in recent days on account of ULFA 
agitation. Not only we are unable to export 
tea,  we are not even  in   a  position  to   meet  
our domestic    requirement.    The price of tea 
is sky racketing.   The day is not far off when 
these agitators bring the oil refineries in the 
State to a grinding halt.   I shudder to imagine 
what would be the position of the country 
without oil.   It is true that Assam is a 
backward State.   It has problems   peculier   
to   that   State. The State was subjected to  
exploitation all these days.   I do-  agree with 
these facts.  But in the name of their 
backwardness and exploitation, they  can not 
carry on with separatist agitation.   Are we to 
keep quiet if they go on killing the people and 
looting   the   banks   or  eliminating their 
adversaries in the name of backwardness  ?   
The Country itself is backward.    There are 
many States, many regions which are much 
more backward than Assam.  Sir, I come from      
Rajabaseema  in     Andhra Pradesh.    
Rajabaseema    receives a scanty rainfall  
every year.    Every women there, bracks 
miles and miles to fetch a potful of drinking 
water. The  farmers  of Rajabaseema  are born  
in  loans,  live  in loans  and finallv die in 
loans. It was the same 
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land where diamonds sold on the streets the 
way vegetables are sold in the   market, 
today     couple of 
centuries ago. But gone are those days. The 
wealth it enjoyed during Krishna devaraya 
is there no more to see. Now it is the 
draught prone, famine stricken area when 
poverty is the only word known to people. 
In spite of their backwardness, are they 
agitating for a separate land ? Would the 
country or the society permit them if they 
go on a separatist agitation ? Is Kalahandi 
in Orissa not backward ? So, Sir, there are 
many areas in the country which are 
backward.    The solution 
to the backwardness is not separation. The 
separation agitations will lead us nowhere. 
As I said earlier any agitation has to be 
nipped in the bud itself. If allow to grow, 
these agitations will spell a doom. This 
movement was nipped in the bud, perhaps 
the situation would have been quite different 
today. Now the movement has assumed 
dangerous proportions. Even now it is not 
too late. Better late than never. Now is the 
time to sink our differences in finding a 
solution to the problem. The State 
Government, the Central Government and 
all the parties should sit together to hammer 
out a solution to this vexed problem. The 
A.G.P. Government in Assam should handle 
the situation with a firm hand. It should 
display its grit, determination and alearity in 
tackling the issue.   The  National Front 
Government at the Centre should extend to 
all the cooperation to the State Govt, in 
arriving at a solution.   More  funds   should 
beallotted to the State to develop 
educationally, socially, economically,    
poiitically,   industrially  and agriculturally. 
All the political parties, sinking all their 
differences, should lend a collective hand in 
finding a solution to the problem. Lest, the 
flames of agitation may spread, engulf and 
consume the entire North East. The country 
may have to oav verv dearlv for anv lanse 

in this regard. Sir,-with this note of 
warning, I conclude my speech. I thank you 
very much for giving me this opportunity to 
speak. 
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PROF. SOURENDRA BHAT- 
TACHARJEE : Mr. Vice-Chairman 
Sir, the House has been discussing 
a Resolution moved by Mr. Viren 
J. Shah which tells less but means 
something more. Really, the lan 
guage   of the Resolution ________  

SHRI S. S. AHLUWALIA (Bihar) : Sir, 
I am on a point of order. 

 

•   SHRI V. NARAYANASAMY: 
Sir, it is an important matter. Mr. Jagmohan 
has resigned. The Home Minister should 
come with a statement today itself because 
this issue came up in the morning and the 
Members were agitated about it. 
{Interruptions) We want an assurance from 
the Home Minister. We are not   disturbing 
the proceedings. 

SHRI S.S. AHLUWALIA : We want 
that the Government should come with a 
statement. 

THE VICE-CHAIRMAN (DR. BAPU 
KALDATE) : You have made your point. 
The Home Minister is sitting over here. He 
will look into the matter. 

SHRI V. NARAYANASAMY: We 
want an assurance. 

SHRI VIREN J. SHAH : Sir, a point of 
order can arise only on a matter   under   
discussion.   It is 

SHRI   SYED    SIBTEY   RAZI 
(Uttar Pradesh) : Sir, it is   an im-" portant 
matter.   They should come with a statement. 

THE VICE-CHAIRMAN (DR. BAPU 
KALDATE) : I got your point. The Home 
Minister is here. He will react if he wants 
to. But please allow the Private Members' 
Business to continue. 

SHRI V. NARAYANASAMY: Sir, we 
will allow. But you direct him-to come 
with a statement. 

    SHRI   SYED   SIBTEY   RAZI: 
He should come with a  statement, 

THE VICE-CHAIRMAN (DR. BAPU 
KALDATE) : I am not forcing him. I am 
not doing that also. 

PROF. SOURENDRA BHAT-
TACHARJEE : Sir, always the situation is a 
bit difficult as you will see because the 
Resolution is on a difficult situation. But, 
Mr. Shah,, with his long experience has 
managed to make the Resolution, the 
wording of the Resolution, a very innocuous 
one. But many serious points have come up. 

Sir, my first point would be that, 
perhaps, no particular diagnosis can explain 
the disease as a whole. 

not under    discussion.     {Interruptions) 



317 Resolution re. [25   MAY   1990]    .. created in 318 
situation Assam by 

Bodo movement and ULFA 

There should be no over-simplification. But, 
at the same time, if on [the other hand certain 
observations are made, it will worsen a 
sensitive situation; that also should be 
avoided in the House of Elders particularly 
and really in both the Houses of Parliament at 
least. There have been insinuations here. In 
our own days, we used to read in our 
geography book that Assam is an ethnic mus-
eum. But then the Congress leadership of 
Assam at that time was able to disintegrate 
Assam. Prof. Swell, earlier on the 11th, made 
out the point how the Congress leadership 
alienated a large portion of the North Eastern 
region and how they gradually went out of 
Assam which once represented the North-
East practically as a whole. So, that is one 
aspect of it. But here, the problem or 
problems that have been raised in Assam are : 
one is that of the plains tribals ; then there are 
Bodos; the other is of those who call 
themselves people of Assom. 

ULFA is their organisation. ABSU is the 
organisation of the Bodos. Now, it is a fact 
that in our country no problem receives due 
attention unless a very difficult situation is 
created. The only course to get attention is 
to create disturbances on a large scale. The 
Government, from the day of Independence, 
inheriting the legacy from the Blitish days, 
has impressed upon the people by its actions 
that that was the only way to threaten. 

The plains tribals' problem is not a new 
one. Nor is the problem of the people of 
Assom. But these problems were never sy 
stemetically attended to. I asked Mr. Shah, 
'you have offered no solution in your 
Resolution'. He said 'In my speech, I had 
suggested certain things'. I do recognise that 
a 'cut and dry' solution to a complex problem 
is very difficult to give. But what is 
important is  that the Government 

of the land must take on hand these 
problems which have been like running 
festering soreces, occasioned by whosoever 
they may be. The present situation is really 
an alarming one. This alarming situation 
should not be allowed to go completely out 
of control. 

Political observations like whether the 
A.G.P. Government in Assam is really in 
league with ULFA, or, from where ABSU 
draws its sustenance, etc., may not help in 
the solution. Let us hope that the dialogue 
with the ABSU and the attempt at opening a 
dialogue with the ULFAwill be taken up 
more energetically by the Government. A 
quickw solution should be found, within a 
time-frame. Let us not drag on endlessly, 
allowing opportunities for those who are 
conducting these movements to go out of 
hand. 

I would repeat once again. Try to solve 
the problem within a timeframe by following 
up the negotiations persistently. Try to 
understand the problem. A simple analysis 
may not help. Economic development, non-
development, unemployment; such things 
may not explain everything in this case. The 
problem? in Kashmir might not have been 
like that. Kashmir is something different. 
But here also, as my friend, Dr. Reddy was 
saying, if poverty and deprivation were the 
issues, Orissa, or, as Mr. Sukomal Sen said, 
Bihar would have risen in revolt much 
earlier. Perhaps, there are deeper reasons. 
Try to dwell into them with sympathy and 
probity. 

Thank you. 

SHRI KAMAL MORARKA: Mr. Vice-
Chairman, Sir, I will be very brief in my 
submission. The Resolution before the House 
is a very important one in the present context 
in the country. I would request 



 

[Shri Kamal Morarka] 
hon. Members from both sides to reflect 
more seriously into the causes of such 
conflicts. It is not only Assam. We have 
Punjab. We have Kashmir. Let us not run 
away from the fact. We can have such 
movements in other parts of the country. 

I do not share the psrception that such 
movements can be stopped by giving an oil 
refinery here or a steel project there. Thereby, 
we are insulting the intelligence of our 
people. These conflicts were expected by the 
founding fathers of our country. If you see 
the speeches or Mahatma Gandhi, Jawaharlal 
Nehru, Jayaprakash Narayan, you will see in 
those years they had foreseen the conflicts in 
a mult-ethnic society. I do not think the 
Central Government or the State Government 
or any of us should seek peace in the absence 
of conflicts. We should seek peace in our 
ability to cope with conflicts. 

Sir, I submit that the reason why the 
country looks today on fire is not because 
anything is wrong with the people, it is our 
ability to cope with the conflicts that has 
gone down, our ability to tolerate a different 
view point has gone down and that is the 
main problem in the whole country. 

Sir, today fie number of youth who come 
out of universities and colleges are exceeds, it 
is in multiples of the number of youth, that 
came out of colleges at the time of inde-
pendence, just to give one statistics, I can say, 
today the number of the Schaduled Caste 
youths passing university degree every year is 
equal to the total number of graduates passing 
at the time of independence. You inust 
understand that the sections of society which 
were neglected, whether {hey are the Sche-
duled Castes and Scheduled Tribes, hill areas, 
backward areas, today their level of 
consciousness, their level of education, their 
level of restlessness has grown and,   
therefore, 

we should not be surprised if they want a 
share today in the national prosperity. The 
whole problem is that the consecutive 
governments either at the Centre or in most 
of the States have not been enlightened 
enough. A friend from the other side said 
that the Assam Gana Parishad Government is 
our Government For the last 4 years they 
have been in power. Sir, they forgot to ask a 
question. How come, they|came to power 
when they were not even a political party ? 
They came to power because the Congress 
(I) Government in Assam failed to respond 
to the peoples' aspirations. If the AGP 
Government fails to do so, well, the demo-
cratic process will throw ip another 
Government. Therefore, nobody should think 
that staying in power is their monopoly. 
Whoever wants to be in power in this 
country must understand that power is not 
the power of 1947 or 1952. In 1990 onwards 
if you want to stay in power, you must have 
the ability to cope with the contradictions of 
the society. And I must say a word of praise 
of the West Bengal Government which, I 
feel, has been able to solve, resolve the 
Darjeeling Hill issue by resolving the 
contradiction inherent in the problem, that is 
the unity and integrity of the country on the 
one hand and aspirations of the local people 
on the other. These contradictions will come 
everywhere. 

SHRI M. M. JACOB : I hope you will 
appreciate the role played by the Central 
Government at that time. 

SHRI V.   NARAYANASAMY 
The    Central    Government   playec a 
major role. 

SHRI KAMAL MORARKA Central 
Government will alway have a role to play 
but we mus understand that it is only 
enlightene leadership, and I was happy 
wher Mr. Pachouri mentioned that th 
Assam accord should be implemen 
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ted though it is late. How come, Assam 
accord has not been implemented so far ? It 
is the Central Government responsibility. I 
do not think it is a problem where we should 
go on party lines. It is a question of unity of 
the nation. It is only—in one sentence—the 
failure of political leadership that brings 
about all these movements. Unless we have 
better and more enlightened political 
leadership, I am afraid, balkanisation of the 
country will stare us in our eyes. I do not 
have a ready solution, but I do have one 
solution. I can say what not to do and that is, 
do not try to repress or suppress these mo-
vements. They cannot be suppressed. 
Anything that we suppress will come out 
with greater fury after -a number of years. 

SHRI   VIREN J.   SHAH : Mr. 
Vice-Chairman, I am greatful to a large 
number of Members from all sides who have 
supported this motion because they all   feel 
that from the country's   point of view what is 
going on not only in Assam but in North East 
is causing great concern. My friend Kamal 
Morarka talking about resolving     conflict 
and  not suppressing   anything  has a grnsat 
validity and one has to learn a lot as to how 
to deal with conflicts. At the same time, I do 
like to refer t» a couple of things.    One    is a 
question answered in this fery House day 
before yesterday by the  hon. Home Minister, 
in which the Home Minister had said, two 
days after the visit of the Assam   Home 
Minister and our Home Minister : Law and 
order in Assam has  remained disturbed      
on     account     of    Bodo agitation   and     
the     activities of ULFA.    If continues   to   
be   disturbed in the whole of Nagaland and 
the hill districts of Manipur on account of the  
activities  of National Socialist Council of 
Nagaland.Whole of Manipur has been 
declared a disturbed  area   etc.      and   
ultimately various other places have been 
mentioned.   So the reply still mentions, as of 
day before yesterday, that the 

situation not only in Assam but in the entire 
North-Eastern    region is extraordinarily     
critical      and  we cannot merely talk of a 
simplistic solution, as mentioned by my hon. 
friends, of having to come down with heavy 
guns or something like that. I am not quite 
sure what Mr. Morarka meant  by   saying  
that  by  merely taking economic steps, it   
could be resolved.  Quite right,  the economic 
steps are essential even in a multiethnic 
society.   But I would like to draw   the   
attention   of   the   hon. Members  to   this  
magazine  called Frontline   which came out 
after the Resolution I moved, in May, 1990. 
There are some very interesting things in it.  It 
has devoted some ten pages to Assam, and 
particularly   ULFA, and one of the 
photographers and reporters went to the 
eleventh foundation day on April 7.  These 
people went to  the  ULFA     organisation and 
watched what it is.   Here is the analysis  from   
the   statement that was made,   and out of 
which I am going to quote   only   relevant 
portions, by Arabind Rajkhowa, Chairman of 
ULFA. Arising from the analysis, it is very 
clear that the Assam situation ''is becoming 
rather like the one in Sri Lanka, with 
contending ethnic identities    and self-
perceived 'nations' and 'nationalities'   poised, 
to fight it out among themselves.. A virtual 
parallel   government   and administration    is 
being run by the self-confessedly   
revolutionary      organisation called the 
Sunjukta Mukti Bahini, Asom. .. The aim of 
ULFA is to 'liberate' Asom...from Indian 
clutches and restore its lost independence   
and sovereignty.   The Sri Lanka analogy 
(even more than the analogy   of Jammu   and   
Kashmir or Punjab) is more    apposite; for 
ULFA leaders themselves have been most 
impressed by and are closely studying and 
drawing lessons from the   LTTE... ULFA 
leaders   argue that Assam was never 
politically a part of India... While they 
maintain that Assam was never    politically a 
part of India, they are more than willing to   
acknowledge   that culturally it was very 
much  a  nart of 
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India and continues to be so. But that 'India' 
of which Assam was and still is a part of 
(like Nepal,' Pakistan, Bangladesh, Sri 
Lanka and parts of Southeast Asia)—that is 
culturally 'India' that Assam considers to be 
a part of—that India is now no more a single 
political entity." 

Now this is the statement of the 
Chairman of ULFA which was circulated on 
the eleventh foundation day all over Assam. 
All over Assam meetings were held, despite 
policemen looking on, with people in army 
fatigues. There are photographs here with 
AK—47s being carried, hand-grenades with 
foreign markings, Indian and foreign mark-
ing guns and the police allowing all that 
happily. And that is the statement from the 
Chairman, Arabind Rajkhowa, of ULFA, 
saying very clearly, we are not secessionists, 
the demand for Assam's independence is a 
just demand, Assam was never a part of 
India, that history provides no instance of 
any Indian ruler ever ruling over Assam. 
And this goes on and on and I will not go 
too much into details. 

The situation is far more grave. Mr. 
Vice-Chairman, Sir, than what comes out 
from the Sind of replies that the Home 
Minister gives in the Lok Sabha and the 
Rajya Sabha or what the hon. Minister of 
State for Home has said in this House just 
now. The kind of replies that they give and 
the kind of sympathy that thoy show are not 
actually a solution. But we will hope for the 
best. I, with the greatest respect, would like 
to communicate or convey it to the 
honourable Home Minister here through 
you, Sir, that if you read these things, if you 
know what the people are talking, what the 
man who is the Chairman of ULFA has 
said—and we have heard members from 
different sides—I do not know but very 
strong reasons are mentioned   about the 
kind of nexus 

between ULFA and AGP and AGP 
being the political arm of ULFA— and if 
these things are true—there may be reason 
to believe that and there may be some 
substance in that —then the mere 
consolation that we are having an action 
plan and the Home Minister of Assam has 
started doing this and that might keep us in 
such darkness that the whole nation might 
be in peril. There are a number of such 
instances. I do not know, honourable Vice-
Chairman, am I supposed to complete 
before five o'clock   ?  .. (Interruptions).... 

SOME HON. MEMBRS : Yes. 

SHRI VIREN J. SHAH : I would like to 
finish it early. Now, I would like the 
honourable Home Minister to read Frontline 
of May 12—25. There are ten pages of it 
which are documented evidence— it is not 
hearsay—based on this eleventh Foundation 
Day and also what happened in Guwahati 
itself where they had the Mukali Bihu 
conference where leading AGP personnel 
and also ULFA personnel were present. 
This statement of the Chairman of ULFA 
mentioned it very clearly that Assam was 
never a part of India and Assam must light 
for their independence. And they are willing 
to speak to the people. 

Several statements were made that we 
must have a political discussion. I am all in 
favour of it, but a political discussion could 
be held only if the other side is willing to 
accept that within the Constitution of India, 
as a part of India, they want to have 
discussions. We must have them and we 
will have to act on diverse fronts. 

Now it is said that Mr. L.C. Jain's report 
is being considered. Mr. Vice-Chairman, I 
am very nervous whenever a Minister says 
that something is under consideration. I 
went to the Lok Sabha in 1967 and since 
then I have heard very well-meaning 
Ministers mentioning about "under 
consideratioa." The meaning of it  is,   
sometime 



 

nothing. The question is, is the honourable 
Home Minister and this Government quite 
clear that they are going to move fast and 
are not going to allow the small bureaucracy 
to look into commas, semicolons and words 
? Are we serious enough, despite all this 
before our eyes, to say, "Look at the action 
report within a week." Mr. L.C. Jain's report 
is there now for more than three weeks. We 
are still considering it. It will go to ten 
different Ministries, 35 different Deputy 
Secretaries will look at it, and we don't 
know how many Joint Secretaries will find 
fault with it. When are you going to decide 
on it ? I would rather appreciate it if the 
Government says, "Having considered this, 
we are going to decide, by the 31st of May, 
action on it and will implement it from 1st 
of June." This is a situation which is more 
than a war situation and it demands that kind 
of an approach, Mr. Vice-Ch airman. 

Now, Sir, there is one sentence that I 
must read out from the message of the 
Chairman of ULFA to all revolutionaries of 
Assam : 

"There cannot be any talks ex-eept on 
issues relating to transfer of sovereignty to 
Asom." 

What is the honourable Minister going 
to do about it ? He must think about it. I 
have great sympathy for him. I agree with 
my honourable friend, Prof. Swell, when 
spoke highly of this young honourble Home 
Minister—at that very time he was out of 
the House and so he need not feel 
embarrassed—but he must rise to fulfil the 
hopes expressed by Prof. Swell. Otherwise 
Prof. Swell, a senior Member of Parliament, 
will be most disturbed. Mr. Home Minister, 
it is not in your hands alone, but you must 
act. Let us see what the Chairman of ULFA 
says further : 

"Let us once again affirm that the 
waited will of the people of Asors 

has never been resisted and is ever 
irresistible . The people will win, Asom 
will be free." 

This is the situation in which we are 
looking at not only Assam. I want into what 
honourable, very erudite and learned people 
have said. Mr. Vishvjit P. Singh from 
Congress (I) quoted from Kalika Puran and 
Vaishnav Puran and others. He perhaps 
criticised me that I have not been 
sympathetic when I said that the North-
Eastern part moved away from the main 
stream because for the last 300 years or 400 
years the situation historically and geogra-
phically created a kind of gap, and it is 
necessary to take care of the social, 
emotional and political aspects. But that will 
require, Mr. Vice-Chairman, both levels. 
You have to act strictly, strongly and not let 
the people of Assam feel that there is no 
government here, that the government is 
that of the ULFA. If that is so, it would bi 
bringing very grave consequences to the 
country as a whole. That is why when this 
was being discussed all the members of the 
House have supported this motion bDcausr 
the motion says that the House expresses its 
grave conc-m and that this could have 
adverse effect on the stability of the whole 
of the North-Eastern region of the country. 
It is not being critical    of  Government A 
or party B. 

Mr. Vice-Chairman, in conclusion, I 
want to re-d a paragraph from the "INDIA 
WEEK." May 25—31, which came out 
today. In an article entitled "North-East 
ethnic movements do a turnaround". it 
describes various things. Perhaps, the hon. 
Minister of State for Home may like to look 
at that. It   says : 

"But it would bs dangerous t ^ treat 'his 
as a law-a;id-o-der problem." 

He has talked about Hmars, Zeliaas and 
Bodoes and all that from Guwahati, Imphal 
and Kohima. 

"But it would be dangerous to treat this 
as a law and order p*ob- 
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lem. As a reaction of the ULFA which is 
one of the few secessionist groups to assert 
itself recently in .Assam, the tribals have 
organised a tribal voluntary force. Bodaes 
are watching the growing activities of the 
ULFA with concern ... despite the NSCN's 
and the ULFA's effort to from a 'joint 
command' in their Burmese bases, the 
ominous potents are too clear to miss. 
North-East India's ethnic mosaic, which is 
why it is called a mini India could be 
converted into another Lebenon, if the 
Indian state loses its will to intervene" 

Thank you. 

THE VICE-CHAIRMAN (DR. BAPU 
KALDATE): Are you going to withdraw 
the Resolution? 

SHRI VIREN J. SHAH: No, Sir. The 
Resolution may be adopted.   I am not 
withdrawing it. 

 

SHRI    VISHVJIT P.    SINGH: A  
point  of order,  Sir. 

SHRI VIREN    J.  SHAH:   Mr. 
Vice-Chairman, Sir, the Private Member's 
Resolution does not convey a vote of 
confidence or no-confidence in the 
Government. It is a concern being expressed 
by the entire House. The Resolution only 
expresses this concern. This is not 
expressing any lack of vote or confidence or 
any such thing. Hence, I see no reason why I   
should   withdraw  it. 

I am grateful for the hon. Minister for he 
is going to take action. When the Resolution 
is passed in the House, it will enable him to 
take action more vigorously. Hence, I think 
that the Resolution is for the benefit of the 
Government to act. So, I have no desire to 
withdraw  it,    Sir. 

SHRI G. G. SWELL: Sir, I would like to 
make an appeal to my friend, Mr. Viren 
Shah. We all have appreciated his bringing 
this Resolution   before  the  House. 

5.00 P. M. 

SHRI G. G. SWELL: In'all our speeches 
we all have expressed our concern I think 
the House has benefited a lot by the 
discussion. We now understand this problem 
much better. 

SHRI VIREN J. SHAH: May  I 
ask a question , Sir? You are a very senior 
Parliamentarian. If the Resolution is 
withdrawn will it have less effect or if it is 
not withdrawn but passed will have less 
effect? 

SHRI G. G. SWELL: In this case it will 
have more effect if it is withdrawn. 
Everybody has agreed and we have 
discussed it. You have given us an 
opportunity to focus on different aspects of 
the whole thing. Nobody differs. (Interrup-
tions) 
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KALDATE): Swell Sahib, the time is over. 
So, no discussion on it. 

SHRI G. G. SWELL: I am just 
concluding. I would say it will be more 
effecive. Goodwill is there, urgency is there 
and everybody understands this. It will have 
a better goodwill now. Don't tie yourself 
into knots, but see that something is done. 
And if nothing is done, you can come 
forward with something else. So, I think 
withdrawal will be a very good gesture on 
your part. I am making a personal     appeal. 

SHRI VISHVJIT P. SINGH: One 
minute, Sir. I will just be concluding,   Sir. 

THE VICE-CHAIRMAN: Not about 
the  Resolution. 

SHRI VISHVJIT P. SINGH: I am not 
talking about the Resolution. I assure you I 
will not touch the Resolution at all. It will 
come up after forteen days from now and 
we will discuss it. Then  we  will  see  what  
happens. 

Sir, I take strong objection to one thing. 
I take a very strong objection to the Minister 
of State for Home for making any statement 
on Assam vis-a-vis the North-East. The 
Minister of State for Home, when he was 
General Secretary of the Janta Dal went to 
Assam went to Nagaland and went to 
Kohima, where he announced, that he 
would be personally getting rid of the 
Governor and that he would be personally 
getting rid of the Government.   
(Interruptions) 

. THE VICE-CHAIRMAN (DR. BAPU 
KALD'AfE): You are making a speech. 
Mr. Vishvjit, you were just making a point 
of order. 

SHRI   VISHVJIT   P.   SINGH: I will 
just come to it. 

SHRI   KAMAL   MORARKA: 
Sir, if the role of the Governor is to be 
discussed, then let us have a full-fledged 
discussion on it. 

SHRI VISHVJIT     P.SINGH: 
I am perfectly in agreement with Mr. 
Morarka. 

SHRI   KAMAL   MORARKA: 
Do you know what Mr. Krishna Rao did in 
Nagaland? We will start from there, if you 
talk of the role of the Governor. We would 
talk about that. 

THE   VICE-CHAIRMAN (DR. BAPU   
KALDATE): Here you are 
talking about the Resolution. 

SHRI    VISHVJIT P.  SINGH: 
_ Sir, he should look after their interests. Let 

me assure you he is the last person to look 
after the interest of the North-East. He is a 
person who is responsible for withdrawing a 
democratically elected Government of 
Nagaland. He is the last person who can 
give..,? (Interruptions) 

SHRI KAMAL    MORARKA: 
Progress in Nagaland started after, the fall 
of the Congress Government there. 

SHRI VIREN J. SHAH: Sir, I beg to 
withdraw my Resolution' if the House 
permits. 

The Resolution was, by leave, withdrawn. 


